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12.14 hrs.

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

REPORTED OUTBREAK OF JAUNDICE EPI-
DEMIC IN DELHI AND THE STEPS TAKEN
TO MEET THE SITUATION.

MR. SPEAKER: Now, the Calling-
attention by Shri Dwivedy. Now I
stand corrected.

SHRI SURENDRANATH DWIVE-
DY (Kendrapara): Sir, I call the
attention of the Minister of Health
and Family Planning and Works,
Housing and Urban Development to
the following matter of urgent pub-
lic importance and I request that
he may mak a statement thereon:—

‘Reported break out of jaundice
epidemic in Delhi and the
steps taken to meet the
situation.’

THE MINISTER OF HEALTH
AND FAMILY PLANNING AND
WORKS, HOUSING AND URBAN
DEVELOPMENT (SHRI K. K.
SHAH): Honourable Members would
recall that consequent to the fre-
quent stoppages in the water supply
in South Delhi Colonies in March,
1970 as a result of suspected pollu-
tion in the water at Okhla, the pub-
lic mind was considerably agitated.
On the basis of information avail-
able at that time we had expressed
grave concern at the reported water
pollution while stating that there
was no cause for alarm. However,
as a measure of abundant precau-
tion, the All India Institute of Medi-
cal Sciences undertook to conduct
a survey in the possibly affected lo-
calities with a view to anticipate the
possible appearance of Viral Hepati-
tis.

In March 1970, the All India Ins-
titute of Medical Sciences conduct-
ed a study of selected group of popu-
lation from the Greater Kailash
areas who have been ccnsuming
water from Okhla. According to
their findings, 735 cases were exa-
mined between 17th March and 24th
March, 1970 and none was found to
be a case of jaundice. Between 25th
March and 30th March, 1970 out of
the 395 cases clinically examined,
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4 cases of jaundice were detected,
and between 31st March, 1970 and
Sth April, 1970, out of 270 cases clini-
cally examined, cne case of jaundice
was detected, There is no cause for
alarm, but as a matter of abundant
cattion, the following precautions
have: been taken:—

(1) A ward in each of the major
hospitals in Delhi, under
the charge of a senior phy-
sician will be set apart for
attending tc jaundice cases.

To assist the day to day
monitoring of the situation
as also for suggesting ways
and means for taking neces-
sary steps to the extent
possible for haspitalisation
and treatment of * cases, a
Committee has been formed
with Director, National Ins-
titute of Communicable
Diseases, Delhi as convenor.
In addition, the Director
General cf Health Services,
is also collecting and collat-
ing the data for supplying
to all concerned a daily
bulletin regarding the num-
ber of cases of jaundice ad-
mitted in the hospitals/dis-
pensaries,

(3) In the present state of kncw-
ledge of this infection, the
only prophylactic agent to be
used in Gama Globulin which
is in short supply in the
Country. The present position
regarding the supply of Gama
Globulin is as fcllows—

(i) 100 ampoules of 1 ml. each
have already been received
from the Haffkine Institute
Bombay.

(ii) 1,000 ampoules of 1 ml
each will be available from
the Haffkine Institute, Bom-
bay, within a couple of days
and another 4,000 ampoules
cf 1 ml. each will be avail-
able from the Haffkine Ins-
titute, Bombay, by the end
of this month.

(iii) 5,000 doses of Gama Globu-
lin will be available from
Moscow by the 10th of this
month.

(2)



213 Reported Outbreak of CHAITRA 20, 1892 (SAKA) Jaundwe in Delhi 214

(iv) The World Health Organi-
sation has also promised to
supply 6,000 doses of Gama
Globulin,

(v) 1,000 doses of Gama Globu-
lin are also likely to be re-
ceived from Bulgaria with-
in the next few days.

(vi} Arrangements have been
made to start within the
next few days inocculations
of the pregnant women,
who are in their last three
months of pregnancy, from
the South Delhi Area, at
the Safdarjang Hoespital,
All India Institute of Medi-
cal Sciences and the Mater-
nity Child Health Centres
of Delhi Municipal Corpo-
ration at Malviyva Nagar,
Lajpat Nagar and Kalkaji.

The normal treatment for Viral
Hepatitis is B. Complex, Vitamin C,
Glucose and Injection Glucose Saline.
In severe cases of jaundice, neo-mycin
is used. All the medicines are avail-
able in all the hospitals and C.G.H.S.
Dispensaries. A statement of reports
received from different hospitals/dis-
pensaries from January 1970 to April,
Bth, 1970, is annexed herbgith.
Deaths are mentioned in bracRets.
These reports are indicative of ab-
sence of outbreak of jaundice. I
would also assure the House once
again that there is no cause of alarm,
all precautions are taken and in case
of necessity, proper treatment will
be available.

SHRI SURENDRANATH DWIVE-
DY: Sir, the hon. Minister has given
us a long list of precautionary steps
that have been taken. At the same
time, he has said that there is no
cause for alarm. About the experts’
opinion, he has said that they have
found no outbreak of epidemic just at
the moment. But I want to know if

- they have altogether ruled out the

possibility of epidemic in this area
because of the water pollution, T
would like to know whether they
have specifically said so.

It seems, because of the dual autho-
rity here, there is some discrepancy
in the statements that have been made
by the Government here and the
L /13(D)2L38—1

(C4)

Delhi Administration. I have with me
a statement made by the Lt. Governor
of Delhi on the 23th March in which
he has said, I quote :(—
“The supply of water from Okhla
water works which was not
of a desired quality...... .

Now, the question is whether you are
going to stop the supply from Okhla
altogether and, if so, what steps you
are taking to stop the supply of this
polluted water, The Delhi Adminis-
tration seems to be taking shelter
because the Government of India,
according to them, are not taking
proper steps to stop the flow of this
water from Okhla.

SHRI M. L. SONDHI (New Dethi) :
Will the hon. Minister refer to the
report, 10 years ago, when jaundice
epidemic took place? Have you learnt
any lesson from that? He is under-
estimating the whole thing. The
people will die of this disease. This
is my constituency. I myself suffered
last year.

SHRI K.K. SHAH: I am sure that
the hon. Member will be very happy
to know that every day clinical exa-
mination, blood examination and
sample survey are being carried on.
There is complete co-ordination bet-
ween the Delhi Administration and
the Government of India. It is no use
trying to pass on the blame to the
one or the other.

For his satisfaction, I can give him
daily reports of examination that is
carried on.

So far as the question of my ‘hon.
friend, Shri Dwivedy, is concerned,
it is true that we have been examin-
ing the content of oxygen in the
supply of water as well as the treat-
ment of water and though even upto
200 units it is permitted, if it goes
above 40 units we stop the supply of
water, We stop supply of water for a
day or two so that it is kept under
examination. I am confident that with
all the precautions that are taken,
those cases where at an earlier stage
a little trace has beep found have been
treated. I won't say there is no
chance. But the chance is between
15 days and 45 days and we are about
to complete 45 days. God willing we
have got out.
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ster saw T (Rt @)
WEQET Rg1Ry, 4 Sq-iaT F1 A g o
GrfaAee 8 gL & afawfal 1
forar a mre frr & et & fear 9w
% ug gar & e Sifeq & o F47 gU &
§ faed w9 § qFEA § W AW IAG
W I § F1% fadig g @i gi # |
wfF7 g am @t & f5 o= aF g
AT & fod ag diegee &7 TR aE T8
FE a9 TF AGT FH T4 9T 2 ¢ |
i, IR A AT § QAT e
g1 oF @ 3g fv w7 wEer § Q@
q F SR e P g st g fE
FrOA 7 wgr ¢ f5 famma 70 o%
sirEET & O 9% @ s 7 gwd iy
ug & wre F grd Sefal gigad
daefei w1 W a1 o 9w F awar @
I OFA & o e W A AW A @
& 7 oF a1 WIT AfoEe 99 T /TR
SfF 38 e FT F 991 3T I av v
TTT FE T T FT W GEHC F
1 47 a8t a8y SRf@ IR T IT ?

qrft FT 9w dt § & Afe g
T W 7€ At § 9 @1 ¢ Hifw aw
9T qgA T gIE W gd g At W
& forewe Ty 9T @ § 9WH ag o w4
o v A ?

w1 8w @ f5 3@ o A e
#1000 Wrgew g TGl § A@ WI9T
i 32 @ g0 & gwwT arew fra g
oy seE A R 7

wifed @ama A 98 & F FwoAw 7
T AT FT 99 F0AT ¢ fr 7y Y i
IR § I WRET §rie 9 F F
W 4-5 G & T=A1 & FILC FATST T
Far 8, afz gf, A 99 § 916 A9 A 7
wag fFar & 7

(C4)

st Ho ®o WE : T&T a% AHANY 7T
F UGS AT T ATCAF g At BT
7 g1 & ¥ fgam, 70 a% 7@ & aF
T g3+ faar @ | W@ 9w arex
AT FT A g g A Ay faar  fF
frehe 5 far qe fomm 5 &
SR T FT | QI e # A
7@ @t W g e AT W AT
arew W § S ag dvem
AHAT AT FE AT AT 7 g
feamzs & § F16 41 Grarfao #r
IEW@ A |

st gL fgddl : ag S 1000 AT
wiafas & draw  fafarew  seqa
AR A AR R WEITF AL A
AT S FT AT FFATE 7

= Ro Ho g : Efigw weAT Foraely
7aTs 44T T § IW & @ A qT@r @
Wi =@ WA FTaaH A g | '/
T df gW AET & @IS A AAA | Ig
AT AATEHE 1 4-10 F SuTET
ag Qe T8 g | gETR 9T ST W
& T

It is very difficult to have a survey
of pregnant women, As I mention-
ed, as a matter of precaution we have
decided to give injection to pregnant
women in the last three months of
pregnancy.

ft WA T A A T A ;AT QT
o1 fF 47 A& HERH T T0@ FT q4F FOAT
¢ f5 o diegds aweT &1 #ET A
fragi W S 99 F T==1 9T AR AT
& o< & ¥ OF awai W A F AR
qet 4t ?

SHRI K.K. SHAH: From 5 to 9
ages, number of samples examined
for SGOT: males 12, females, 9. For
both sexes, percentage zero; total 21.

I have got all these figures here; I
can hand this over to him.
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seT AW U EEE g §
W 3% ofar § 9 @a g, T A I
qHC T i & e &, 33 frae ger
T g I & fad ww § v fear ?
wH FT A AT ¢

SHRI KK. SHAH: We are trying

to calculate even before the start of
delivery.

st deree WA (FATE AEE) -
& foAT 9 agAr F7 9 w9 g T
1 39 w9 O F faelt |/ 0@ A=
ATHL 924§, €T S0 oY 9@ 9 w9
H1a § #IX 99 T #1989 feeek 76
it Y fae e s @ foed R ag
F7 AT Ffat & ST & ) A A
I E Y T I9Ig & 987 a9 A5 &1
§ 9w wg drnfar dww @i g
=8 ¥ WHW #as g § maetar
G FTHIAET G AA G | AT @ oA
F AEGE TR A qATAT TR F
7w faar 1T & € & qwEe w1 A
fogwma feeelt § AT AL 3w § Faamn
ST & S9! A9 o qg F femr g A ow
@ F ag o AT § R w oo S
qrft F W Y A9 F fAF g
oo F G § FrEd IuE A aiege
@ AT AL T-12 9 g faeelt A
o e dar ar SR sw A fed S
et ot aTET A IW O T s fear
2, 99 F I A AT T AfatEar g ?

SHRI K.K. SHAH: About mosqui-
toes and other things it is not correct
to say that we have stopped treat-

ment of mosquitoes. On the contrary
it is being looked after very well.

Y 15T AT ST 2 A AT AT FT AQT
Ty faama war W dede AT W
Uaa & ol gTHTT 3T F|T T1oET & =)
| aY faeelt A A A W R
fot sermrsATT @ AR IE A
T AT g7
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‘ﬁ%oa'om!:ﬂﬁﬂ’ﬁﬂ?ﬂﬁﬁﬂ‘(-
I 7 g7 8 6 A & gt fewmax
70 % a8 < faar s s |/ i ow
G D e ui

=it /st s it ww § aw, AR
s gge faeelt & o difear der ar
0T uF dfesw foqiE  faaelt 4 39 3
TTAT G {EHTL 7 797 F39 I218 ¢

st ®o Ho WME : I & a1 a1 FAA
T § AT g Foale dae s g

i w151 AT HA T |7 99§ Foe
FT GATTEH T GG 7

St Wo o Wg : ST g wET wHET |

SHRI M.L. SONDHI: Why that
follow-up action on that Report can-
not be placed on the Table of the
House?

MR. SPEAKER: I think I will have
to amend the rules that whenever
Mr. Sondhi gets up, all the business
should be suspended. Please resume
your seah.

SHRI M.L, SONDHI: Sir, why has
he not told about the follow-up ac-
tion? You should ask him Sir, in your
own interest and our own interest;
we all drink the water. Let him lay
it on the Table of the House, Sir.

(Interruption)

SHRI LOBO PRABHU (Udipi): In
spite of our complaint that the Minis-
ter was long-winded in his reply, 1
find that he has not mentioned 2
very vital factors which are involved
in this matter. The first is, the total
water supply to Delhi is 155 million
gallons and the water from Okhla
which is contaminated is only six
million gallons. Four years ago, a
Foreign Expert advised the Govern-
ment to gpop taking water from Okhla
because contamination is not re-
moved. My question is this. Why did
you not stop taking water from Okhla
and in place of that why did you not
give connection to this area from your
general system to South Delhi?
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My second question is this. Although
you have said that there is no dan-
ger of an epidemic and you have
given a long details of arrangements
that you have made, there are two
points that you have missed, The
first point that the Minister has
missed is the arrangement made to
detect these cases as they arise. If
you fail to detect them as they arise,
then it becomes a source of in-
fection. The second thing which he
has not informed this House is whe-
ther the public concerned have been
told of the symptoms of this disease
so that they themselves may go for
the treatment and save the remain-
ing population from infection.

SHRI K. K. SHAH: So far as the
first question is concerned, the hon.
Member is correct in the sense that
in some parts of Delhi the water sup-
ply—I have not got the figures but
if T remember a right—is about thirty
to thirtyone gallons per head whereas
here it is hardli eleven gallons or
something. We have brecught it to
the notice of the Municipality, But it
takes time to change the distribution
system.

SHRI BALRAJ MADHOK (South-
Delhi): This is a misleading answer.
This question was raised in this House
a number of times. And we have been
telling you that something must be
done for water supply for South
Delhi. You should make some provi-
sion, Every year you go on saying
that you will do something. The ques-
tion is that South Delhi has no water
for three months in summer. What are
you going to do for that?

SHRI K. K. SHAH: Professor Mad- De

hok is aware that the Municipality is
doing everything.

SHRI BALRAJ MADHOK That is
a remote possibility.

SHR! K.K. SHAH: I have nothing
to do with that.

=Y T T A WA TRA T T
5% faar | wraT € g

SHRI K.K. SHAH: We have given
money. I have made that statement
once and T am making that statement

again that so far as money is con-
corned there is no shortage of it. You

(C4)

can ask the Municipality and the
t?le'lhi Development Authority about
is.

SHRI KANWARLAL GUPTA: Rs.
50 lakhs have not yet been paid.

SHRI K.K. SHAH: This has noth-
ing to do so far as water su is
concerned. You kindly get it exa-
mined.

SHRI LOBO PRABHU: Are you
giving connections to this area trom
the general system?

SHRI KK. SHAH: New supply
will be available. It will not take
more than six months. And water
from Okhla will be stopped., Even if
the new pipelines are to be laid, it
is bound to take six months, There-
fore we have told the Municipality
that this pumping station should be
expedited, They have done so, It will
not take more than six months and
within six months, the su1'.u1:b1};r of
water from Okhla will be stopped.
So that problem is solved.

So far as arrangement for detec-
tion is concerned, as I told the House,
the staff of the -India Institute of
Medical Sci is going round and
taking samples and examinin
water. If Enzyma is found, this is
the earlier sign. We have also’given
notice to the public that if they pass
blackish sort of urine, im.medlately
they must go to the docto:

SHRI SM. KRISHNA (Mandya):
Mr. Speaker, Sir, this is a recurring
phenomenon. As usual, the govern-
ment with its jaund:ced eyes is not
abl tn ith the problems. In

ay recall, there was a
ttack of jaundice in New
About 10,000 people were
attacked by 1;.i‘aundir:\c.-. And there were
86 people who died in 1955.

So, as a result of that, a high-
powered Committee was appointed
by the then Government and they
went into this question. I have got 2
copy of their report which was known
as the Das Committee Report. They
made thirteen recommendations to
arrest this recurring phenomenon. I
would like to know from the Minister
whether the Government has imple-
mented all 'the thirteen recommenda-
tions that have been made by this
Committee,
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SHRI K.K. SHAH: Except the re-
commendation that that water supply
should be stopped within a reason-
able time. That reasonable time we
have not been able to keep. But all
intermediate recommendations for
seeing that polluted water is not
supplied are carried out,

SHRI ML. SONDHI: I warn tu
Minister that I am going to bring a
privilege motion on this, There has
been no follow-up. Life of the people
of Delhj has been imperilled.

MR. SPEAKER: All the time doing
like this?
SHRI M.L. SONDHI. Not all the

time. It is a matter of life and death.
Jaundice is a very fell disease.

SHRI K.K. SHAH: What T said
was that all precautions that were
suggested were taken. I do not say
all the recommendatmns are carried
out.

- SHRI KANWAR LAL GUPTA: He
,has changed himself.

""SHRI BALRAJ MADHOK: The
threat of privilege worked.

SHRI RANDHIR SINGH: He must
do something for us. Otherwise I will
call him }_{huj].i Minister.

MR. SPEAKEK: This is an august
House. This is the Parliament of
India. It is not a joke. He should not
say like this.

SHRI RANDHIR SINGH:
placing some difficulties.

SHRI P. VENKATASUBBAIAH
(Nandyal): T had sent you a letter
wherein I had said that I wanted to
raise the issue of 40 ruling Congress
MPs sending a letter to the Prime

I am

Minister to refer the question of the
abolition of privy purses to the Sup-
reme Court for advisory opinion. It
is being done with the blessing of
the Prime Minister to thwart the
efforts of the Home Minister to abo-
lish the privy purses.........

MR. SPEAKER: I have received it
just now. I am not going to allow
him to raise it, unless I see it. He
has sent it while I am sitting here.
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RAM KISHAN GUPTA
(Hissar): This is a very serious mat-
ter.

MR. SPEAKER: There are rules
which must be observed. There should
be a proper way of doing it.

PAPERS LAID ON THE TABLE

UGC (RETURNS AND INFORMATION)
(AMENDMENT) RuLks, 1970

MR. SPEAKER: Dr. VK.R.V. Rao.
THE DEPUTY MINISTER IN THE
EFAR

RS,

MINISTRY OF SHIPPING AND
TRANSPORT (SHRI IQBAL SINGH):
On behalf of Dr. VX.R.V. Rao, I beg
to lay on the Table a copy of the
University Grants Commission (Re-
turns and Information) (Amendment)
Rules, 1970 (Hindi and English ver-
sions) published in Notification No.
SO 760 in Gazette of India dated the
28th February, 1970, under sub-section
(3) of sec. 25 of the University Grants
Commission Act, 1956. [Placed in
Library See No. LT-3150/70.]

REGISTRATION OF NEWSPAPERS
(CenTRAL) AMENDMENT RULES, 1970

MR. SPEAKER: Shri Satya Nara-
yan Sinha.

SHRI IQBAL SINGH: On behalf of
Shri Satya Narayan Sinha, I beg to
lay on the Table a copy of the Regis-
tration of Newspapers (Central)
Amendment Rules, 1970 (Hindi and
English versions) published in Noti-
fication No. GSR 203. Gazette of India
dated the Tth February, 1970 under
sub-section (3) of section 20A of the
Press and Registration of Books Act,
1867. [Placed in Library See No.
LT-3151/70.]

st e fagrdt awndt (Ferewy) ¢
qem WEEE, WU SEedr §1 A § |
oMy 7 oY ey ATAw fag F IO TE
weT # AioE A8 § | F S a@rgan g e
a7 I Tt & sfawe fear § f a1
g g ¢ oar fr arfemrdy wewE
fafres 97 o st 9@ geraCd | W



